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(b) The major demands of the CPWD 
NonGazetted Ofice Staff Association are 
given in the Statement attached. 

(c) and (d). All these demands are under 
active consideration. 

STATEMENT 

Immediate decision on the cadre 
review of Group C 8 D and its 
implementation with effect from 
1.1.1986. 

Discrimination in the rates of over 
time allowance of Class IV. 

Five day's week is not being al- 
lowed to the staff working in the 
subordinate offices. 

Engineering off icersshould be with- 
drawnfromthe Administrative posts 
like EE(HQ), SE(HQ) and ASW 
(office) in planning organisation. 

Decision may be taken immedi- 
ately to allow Group D employees 
to sit in the examination being 
conducted by the SSC for the post 
of LDCs. 

Service records which was being 
maintained in the zonal offices 
(workcharged establishment) has 
been transferred to divisional of- 
fices. Some of the records are in- 
complete forthe last 15 to 20 years. 
Additional staff for its maintenance 
may be given. 

G.P. fund ledger account is being 
maintained by the zonal offices. 
Decision has been taken by the 
Deptt. without consulting this As- 
sociation to transfer the same to 
the divisional offices without staff. 
Same is incomplete and in the 
absence of additional staff same 
may not be transferred and orders 
issued by theDepartmentcancelled 
immediately. 

Deaths Due To ~ a l a i ~ z a r  and Malaria 

2752. SHRl GOPl NATH GAJAPATHI: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the number of persons who died of 
Kala Azar and Malaria during the last three 
years, year-wise and State-wise; 

(b) whether sufficient quantity of medi- 
cines are not available in the hospitals in 
Bihar for treatment of Kala Azar; and 

(c) if so, the steps Union Government 
propose to take to provide assistancelmedi- 
cines to the State Governments to prevent 
the spread of the ~alazar and Malaria? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARA DEW 
SIDDHARTHA): (a). According to the infor- 
mation received from State Health Authori- 
ties, the number of persons who died of 
Kala-Azar and Malaria during the last three 
years, year-wise and State-wise is as un- 
der:- 
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@) At times shortage of drugs for Kala- 
Azar are experienced in hospital of Bihar 
State. 

(cS Under the Kalaaar control pro- 
gramme. Central Government prov~de as- 
cistancaboh inkind andcash to the Govem- 
aterP of Bihar. Adequate quantity of ~nsedi- 
cides (DQT) and P e n t d i n e  Isothionate. 
Pue imported drug which is used only m 
paSients rpho am (101 responsive to sodium 
s t ~ b  gtu;onate have been supplied. The 
State Garernment is responsible for the 
pmcurementandstod<'ulgofM indiin0usl.y 
manufactuFedfirstlinednrgvu.Sod~um St& 
Gkrconate. The expendrture on procurement 
of s d i  Stubo Gkamate is reimbursable 
by the Govt. d India. 

Under National Malaria Eradication 
Pmgmmme. adequate quantities of anti- 
malariadrugsare being supplied to the State 
Governments. 

Government Accommodation To Non- 
Empw- 

2753. SHRlHARlKEWAL PRASAD: Will 
the Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a) the names of the persons other than 
the Government servants allotted Govern- 
ment accommodation in Delhi by the Direc- 
torate of Estates, area-wise: and 

@) the reasons for allotting accommo- 
dation tothem andthe period for which these 
accommodation have been allonedto them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) and (b). 
The information is being collected and w~ll be 
laid on the Table of the House. 

[Englisq 

m n  a B . C ~  paw] 

2754. SHRI W L  CHANO VERMA: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government are aware that 
the result of B.Com (Pass) of Delhi Univer- 
sity has been delayed extraordinarily with 
the result the students cannot take admis- 
sion in next classes; 

(b) if so, the reasons for delay in declar- 
ing the result of B.Com (Pass) course; and 

(c) the steps taken in this regard? 

THE MINISTER OF HUMAN RE- 
SOURCE DEVELOPMENT (SHRI ARJUN 
SINGH): (a) According to the information 
furnished by the University of Delhi, it is not 
a fact that the results of B.Com(Pass) have 
been extraordinarily delayed this year. The 
University has informed that the resuh of 
B.Com(Pass) part-Ill (Regular). 1991 was 
declared on 24.7.1991. whereas last year 
the result of this examination was declared 
on 23.7.1990. The other results of 
B.Com(Pass) examinations conducted by 
the Universfty in 1991 have been declared 
earlier than last year. 

@) and (c). Do not arise. 

[ Translation] 

Educated And Uneducated h Madhyr 
Pradesh 

2755. SHRI PHOOL CHAND VERMA: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the percentage of educatedlunedu. 
cated in Madhya Pradesh as per the census 
of 1990-31; and 


